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Mr. Chairman: The question is:

“That this House takes note of
the Second Annual Repott of the
8tate Trading Corporation of Indin
Limited for the period ending the
30th June, 1858, laid on the Table
o:“ the House on the 20th April,
1 'll

The motion was adopted.

14.38 hrs.

COMMITTEE ON PRIVATE
MEMBERS' BILLS AND
RESOLUTIONS

FIrrizTR REPORT

Mr. Chairman: The House will now
take up Private Members' Bills.

Shri Ram Krishan Gupta (Mahend.
ragarh): 1 beg to move:

“That this House agrees with
the Fiftieth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 9th September,
1959

Mr. Chairman: The question 1is:

“That this House agrees with
the Fiftieth Report of the Com-

ment) Bill

piitte¢ oft Ptivate Muiribers’ Bille
and Resolutiony presented to the
Housé on the Uth Septembet,
1959."

The motion was adopted.

14.30% hxs.
MIRZAPUR STONE MAHAL
(AMENDMENT) BILL—contd.

{AMENDMENT OF SpcTronN 3) sY Sawr
RAGHUNATE Stnak-—contd.

Mr. Chairman: The House will now
resume further consideration of the
following motion moved by Shri
Raghunath on the 28th August, 1950:

“That the Bill further to amend
the Murzapur Stone Mahal Act,
1888 be taken into consideration.”

Out of one hour allotted for the dis-
cussion of the Bill, one mimite has al-
ready been taken on the 28th August,
1959 and 58 munutes are now avail.
able for further discussion today.
Shr1 Raghunath Singh may continue
his speech.
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